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GOVERNMENT OF NCT OF DELHI
DEPARTMENT OF TRADE AND TAXES
VYAPAR BHAWAN, |.P. ESTATE, NEW DELHI
(POLICY BRANCH)

Department of Trade and Taxes has received a Starred Question (Question

No.40) (Raised by Sh. S.K. Bagga) from Delhi

on 30.07.2021.

Vidhan Sabha to be replied

After taking the information from OHAs, Anti Evasion-l, Anti Evasion-ll & I.T.

Branch of Trade and Taxes, a draft repl

opposite on file for approval.

Submitted please.

Assistant Comny‘ésioner (Policy)
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DEPARTMENT OF TRADE AND TAXES
(POLICY BRANCH)
VYAPAR BHAWAN: L.P.ESTATE: NEW DELHI-02

No. F5(39)/Policy/GST/(VS)2021/ & 38 — 39 Dated: 24} o)os 2

To

Sub:

Sir,

The Deputy Secretary (Question Branch)
Delhi Legislative Secretariat,

Old Secretariat,

Delhi-54.

Reply of Vidhan Sabha Starred Question No.40, raised by Hon’ble MLA Sh. S.K.
Bagga due for reply on 30.07.2021.

With reference to your e-mail dated 23.07.2021, kindly find enclosed 100 copies of the

duly authenticated reply to the Starred Question No. 40, in Hindi, raised by Hon’ble MLA Sh.
S.K. Bagga, due for reply in Vidhan Sabha on 30.07.2021.

The reply has been sent in email at questionbranchlas@gmail.com and the soft copy is

also being submitted.

This issues with the prior approval of the Competent Authority (State Tax, GNCTD).
Kindly acknowledge the receipt.

Yours faithfully,
Encls. As above.
e 2\
(ANJANA MAHAJAN)
No. FS(39)/Policy/GST/(VS)2021/ 6 3.9 - 3 q D‘:tde_O (POLICY)

Copy to:

The Director, Dte. of Information & Publicity,

copies, a

LP. Estate,

GNCTD, Old Sectt, Block 9, Delhi-54 with 150

s per directions contained in Dy. Secy. LAS e-mail dated 23.07.2021 :
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Additional Commissioner

Departiment of Trade & Taxes
GNCT of Delhi, Vyapar Bhawan
I.P. Estate, New Delhi-110002
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